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POST OFFER PUBLIC ANNOUNCEMENT TO THE EQUITY SHAREHOLDERS OF

MALAR HOSPITALS LIMITED

This Post Offer Announcement (“Post Offer Announcement”) is issued by Ambit Corporate Finance Private
Limited as the Manager to the Offer on behalf of International Hospital Limited (“IHL”) & Oscar Investments
Limited (“OIL”), (collectively, the “Acquirers”) and Fortis Healthcare Limited & Fortis Healthcare Holdings
Limited (collectively, the “PACs”) to the shareholders of Malar Hospitals Limited (“the Target Company”)
regarding the Offer. This Post Offer Announcement is in continuation of, and should be read in conjunction with,
the Public Announcement dated September 12, 2007, the Corrigendum to the Public Announcement dated
October 26, 2007, the Second Corrigendum to the Public Announcement dated January 09, 2008 and the Letter
of Offer dated January 04, 2008. The terms used, but not defined in this Post Offer Announcement, will have
the same meaning assigned to them in the other announcements referred above and the Letter of Offer.

The Offer details are as under:

1. Name of the Target Company . Malar Hospitals Limited
2. Name of Acquirers :International Hospital Limited
and
Oscar Investments Limited
Name of the PACs : Fortis Healthcare Limited
and
Fortis Healthcare Holdings Limited
3. Name of Manager to the Offer . Ambit Corporate Finance Private Limited
4. Name of Registrar to the Offer : Intime Spectrum Registry Limited
5. Offer Details :
Date of publication of Public Announcement September 12, 2007
Date of opening of the Offer January 11, 2008
Date of closure of the Offer January 30, 2008
Date of dispatch of consideration February 08, 2008
6. Details of the acquisition:
S. Item Proposed in the Offer Actual
No. document
a) | Share holding of Acquirers and PACs Nil Nil
(No & %) before PA
b) | Shares acquired by way of MOU or market a) Sale Shares under the | a) Sale Shares under the
purchases (No & %) LSSSPA: LSSSPA:
39,00,000 (20.97%) 39,00,000 (20.97%)
b) Preferential Issue: b) Preferential Issue:
46,66,666 (25.10%) 46,66,666 (25.10%)
Total: Total:
85,66,666 (46.07%) 85,66,666 (46.07%)
c) | Shares acquired in the open Offer (No & %) 37,18,852 (20%) 29,93,669 (16.10%)
d) | Size of the open offer (No of Shares multiplied Rs.11,15,65,560 Rs.8,98,10,070
by Offer price per Share) (assuming full acceptance)
e) | Shares acquired after PA but before 7 working No Shares were acquired during this period except
days prior to closure date, if any ( No & % ) under the Preferential Issue.
f) | Post Offer share holding of Acquirers after 1,22,85,518 Shares 1,15,60,335 Shares
the acceptance of validly tendered Shares (66.07%) (62.17%)
and allotment / transfer of the Shares acquired (assuming full
under LSSSPA (No & %) (a+b+c+e) acceptance)
g) | Pre & Post Offer share holding of Public Pre Offer Post Offer Pre Offer Post Offer
(No & %)* 89,94,946 | 63,08,741 | 89,94,946 | 70,33,924
Shares Shares Shares Shares
(48.37%) (33.93%) (48.37%) (37.83%)

Note: All percentage figures are calculated with reference to the Fully Expanded Voting Equity Capital of the Target
Company.
* Please refer to Note 2 and 3 as disclosed in the Letter of Offer in paragraph 6.17.

7. Out of the 29,93,669 Shares accepted under the Offer, 18,45,669 Shares were acquired by IHL and 11,48,000
Shares by OIL.
8. Escrow Account has been released.
9. No interest was required to be paid to the shareholders of the Target Company.
10. There are no pending complaints regarding the Offer as on date.
11. This Post Offer Announcement would be available on SEBI website www.sebi.gov.in
IHL, FHL, FHHL and OIL represented by their respective Board of Directors, accept full responsibility for the
information contained in this Post Offer Announcement and also for fulfilling their obligations as laid down in the SEBI
Takeover Code.
Issued by the Manager to the Offer
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Ambit Corporate Finance Private Limited
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On behalf of the Acquirers

International Hospital Limited Oscar Investments Limited

Escorts Heart Institute And Research Centre, 55, Hanuman Road, Connaught Place,
Okhla Road, New Delhi-110 025. New Delhi-110 001.

and PACs

Fortis Healthcare Limited Fortis Healthcare Holdings Limited
Escorts Heart Institute And Research Centre, 55, Hanuman Road, Connaught Place,
Okhla Road, New Delhi-110 025. New Delhi-110 001.

Date : February 25, 2008
Place : New Delhi




